
Department Government Identification 
No.

Date of 
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1 Assam Power 
Distribution 
Company 
Limited

State U40109AS2003
SGC007242

12-11-2023 64,51,240.34 0.00 Electricity 
Dues

Nil N.A. 0.00% NIL NIL 64,51,240.34 NIL NIL

2 Employees' 
State Insurance 
Corporation 

Central 12-11-2023 24,416.00 4,221.00 ESI 
Contribution

Nil N.A. 12.95% NIL NIL 20,195.00 NIL Claim submitted in defective and incorrect 
Form. However, the amount was accepted 
based on the Books of Account of the 
Corporate Debtor.

3 Employees' 
Provident Fund 
Organisation

Central 17-11-2023 3,90,076.00 28,375.00 Provident 
Fund 
Contibution

Nil N.A. 87.05% NIL NIL 3,61,701.00 NIL Claim submitted in defective and incorrect 
Form after the last date for submission of 
claim. However, the amount was accepted 
based on the Books of Account of the 
Corporate Debtor.

68,65,732.34 32,596.00 100.00% 68,33,136.34

Amount of claim 
rejected

Amount of 
claim under 
verification

Remarks, if anyDetails of Claimant

Annexure-5

Name of the corporate debtor: Brahmaputra Tubulars Private Limited; Date of commencement of liquidation: 13/10/2023; 
List of stakeholders as on: 12/12/2023

List of operational creditors (Government Dues)
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